
CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

No..CPC 152 of 97 	 Date of order 	16704 

(OA 904 of 97) 

Present 	Hon'ble MrJustice BPanigrahi, Vice-Chairman 
Hon'ble MrNDDayal, Administrative Member 

AMAL BIKASH BARUA 

VS 

UNION OF INDIA & ORS. 

For the applicant 	MrSKOutta, counsel 

For the responderits Ms.U,Sanyal, counsel 

ORDER 

iustice BPanigrahi, VC 

Heard MrSK.Dutta, ld,.counsel appearing for the applicant and 

Ms,USanyal, ldcounse1 appearing for the respondents 

Since the order has already been complied with the application 

for initiating Contempt Proceeding does not survive. 

Accordingly the CPC is disposed of by dropping the proceeding. 

MEMB 	 AIRMAN  


